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OFFICE OFTHE CHIEFN[E'.'I‘ROPOLITANMAGISTRATE, (NORTH) ROHINI
’ COURTS, DELHI

MODIFICATION.QRDER

In view of request received from Ms. Nidhi Chitkara, Ld. MM in the partial modification of
Duty roster of Metropolitan Magistrates for the month of April 2023 (Ref. No. 8768-8826

/CMM/North/Rohini/Delhi 2023 dated 25.03.2023), it is ordered that Ms. Nidhi Chitkara, Ld.

MM shall perform the work of Duty MM on 04.04.2023 in place of Ms. Preeti, Ld. MM and Ms.
Preeti, Ld. MM shall perform the work of Duty MM on 07.04.2023 in place of Ms. Nidhi

Chitkara, Ld. MM.

A (l§I%<2ti" S ishra) i
Addl. Chief Metro 0 ‘tan Magistrate
' North Dis ic ohini, Delhi. .‘l“W~>.- H ~

No. /CMM/ North/Rohini/DelhiI2023 DATED: W [
, °31i§

Copy forwarded for information and necessary action to : .

1. The Ld. Registrar General, Hon'ble High Comt ofDelhi, New Delhi.
- 2- The_Ld-J-?rin¢ip§l_I,1i§tri9t,8gSe§§i0n§.~B-.1s!gs:s_.l.§I@1il1;_1ls11i,ce_13.ell1i.c_ - "* - .1 .1...

T Q All 3."I‘he Ld. Magistrates posted in North District, Delhi. S '
4. The Secretary, DLSA, North District, Rohini'Couits, Delhi.
5. The Incharge, Facilitation Center, Rohini Courts, Delhi.
6. The Secretary, Rohini Court Bar Association, Rohini, Delhi.
7. Law Officer, Tihar Jail, Delhi
8. The Chief Public Prosecutor (North),(North-West).
9. The DCP (Outer), (North-West),( Rohini),( Outer North).
10. The Supdt. Rohini Jail, Delhi.
ll. The Incharge Lock-_up, Rohini Courts, Delhi.
12. The Incharge Cash Branch, Room No.18, Ground-Floor, Rohini Courts, “Delhi.

- 13. Reader, Video Conferencing Room, Rohini Courts, Delhi.
14. The Controlling Officer, Pool-Car, Rohini Courts, Delhi.
15. The Care Taker, Rohini Courts, Delhi.

_/16. For Uploading on centralized web-site through LAYERS.
17. For Uploading on LAYERS.
18. Notice Board.
19. Security Incharge, Rohini Courts Delhi
20. The IG (Prison), Tihar Jail, Delhi, New Delhi. _ .
21. Guard File. fly /

(1% S i ra)’
Addl. Chief Metr p ‘tan Magistrate

North Distri , ohini, Delhi. '


